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BEFORE THE HON’BLE NATIONAL GREEN TIRBUNAL
ORIGINAL APPLICATION No. 225 OF 2022

IN THE MATTER OF:

NITIN DHIMAN +..APPLICANT
VERSUS

STATE OF PUNJAB & ORS «..RESPONDENT

ADDITIONAL REPLY ON BEHALF OF MUNICIPAL CORPORATION,
LUDHIANA

IT ISMOST RESPECTFULLY SHOWETH:
1. That undersigned is currently working as Commissioner, Municipal

Corporation, Ludhiana & thus filing the reply on behalf of respondent no.3.

2. That this Hon’ble Tribunal vide order dated 20.04.2023 had directed:

“5. Respondent no. 3-Municipal Corporation, Ludhiana and respondent no.
4-District Magistrate, Ludhiana are directed to file additional replies
specifically mentioning (i) compliance status of all the three CETPs, (ii)
compliance status of all the dyeing units connected with the CETPs, (iii)
compliance status of all the 54 dyeing units which are not connected with the
CETPs, (iv) present status of the dyeing industries connected with CETPs
which were previously found to have connected their dyeing units with main
sewer of the Municipal Corporation, Ludhiana, (v) number of dyeing units
which are connected with sewer of the Municipal Corporation, Ludhiana and
(vi) where the industrial effluent after treatment by CETPs is discharged. The
information be given in tabular form which shall include status of all dyeing
units setup in Ludhiana.”

_ That in lieu of the aforesaid directions passed by this Hon’ble Tribunal vide
order dated 20.04.2023, the reply with regard to the specific queries raised by

this Hon’ble Tribunal are as follows:

I As per the report received from Punjab Pollution Control Board,

MoEF&CC vide notification no. GSR978E dated 10.10.2016 has
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prescribed Sector Specific Standards for discharge of effluent for the
textile industries viz pH, Colour, SS, TDS, BOD, COD, 0&G, T.Cr,
Sulphide, SAR, Amm. Nitrogen (as N). The compliance status of three
CETPs is as under:

CETP 50 MLD:

It was observed that earlier the CETP was not achieving the TDS
paramcter. However, now it has been duly complying with the
MOEF&CC standards as per the last monitoring report carried out in
the month of April, 2023.

CETP 40 MLD:

It was observed that the CETP was partially compliant with the
MOEF&CC standards except BOD and TDS parameters as per last
monitoring report carried out in the Month of April, 2023. However, in
the month of May,2023 BOD has been reported as 34 mg/l, whereas it
was 18 mg/1 during March, 2023 against the MOEF&CC standards of
30 mg/l. It is further submitted that the Board is continuously pursuing
the SPV of CETP, for resource management to reduce the TDS at
source. The MOEF&CC, while disbursing Grant-in-Aid to SPVs of 40
MLD & 50 MLD CETPs has directed to achieve the stringent standards
of BOD 10 mg/l as well as for other parameters so as to utilize the
treated effluent of CETPs onto land for irrigation. Department of Water
Resources, and Soil Conservation has been requested to prepare the
schemes for utilization of treated effluent for onto land for irrigation.
CETP 15 MLD:

It was observed that the CETP had been partially compliant with the
MOEF&CC standards, except TDS as per the last monitoring carried

out in the month of April, 2023. Earlier, the CETP was not achieving
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the results and has now carried out remedial measures including up-
gradation of CETP. The Board is continuously pursuing the SPV of
CETP, for resource management to reduce the TDS at source for which
opportunity of personal hearings were given to SPV as well as
Individual members. Trials are undergone to replace salt based dyeing
techniques with enzyme based dyeing processes to reduce TDS content
at source. The MoEF&CC vide its letter dated 18.03.2016 has directed
M/s Bahadurke Textile & knitwear Association Limited to initiate the
CETP based on conventional treatment system in phase-1 with adoption

of ZLD in Phase-2 for which the association will apply to MOEF&CC

at a later stage as an up- gradation case. The Punjab Pollution Control

Board is perusing the SPV to adopt the ZLD scheme after getting the

required permission/approval from MoEF&CC.

It is submitted that as per the reports received from Punjab Pollution

Control Board, all the member units are now discharging their industrial

and domestic effluent to their respective CETPS through the dedicated

conveyance system. Hence, their treatment of these member units is

being imparted at the CETP only.

It is further submitted that the Municipal Corporation Ludhiana is

monitoring their activities to ensure that these units may not discharge

their untreated effluents through Municipal sewer or directly into

Buddha Nallah. It is also pertinent to mention herein that a Joint

surveillance team of Municipal Corporation and PPCB has been

carrying on night surveillance/odd hours is also being carried out. In

case of any violation sewerage connection of the violating units are

disconnected and further action is then taken by Punjab Pollution

Control Board. In one inspection by the Joint Committce dated
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13.04.2023, one dyeing unit was found disposing of its commercial
effluent into the domestic sewer of Municipal Corporation, resulting
which the connection of the said violating unit was disconnected and
Punjab Pollution Control Board was duly informed to take action
against the said violating unit as per law.

2 no of sewer bye-pass connection of 50 MLD CETP discharging
untreated effluent into MC sewer line in the presence of officials of
Punjab Pollution Control Board were detected and disconnected on
dated 25-07-2023.

That the status of dying units as per the reports received from Punjab
Pollution Control Board, the units which are not connected with the
CETPs but falling in the command area of the sewerage network falling
in the jurisdiction of Municipal Corporation, Ludhiana are as under:
There are 12 large scale units. Out of which 09 are complying and 03
non-complying.

There are 26 dyeing units located at Industrial Area A. Out of which 16
are complying and 07 are non- complying and rest 03 have been closed
permanently.

There arc further 16 scattered dyeing units, out of which 12 arc
complying, 02 are non-complying & rest 02 have been closed
permanently. Punjab Pollution Control Board has initiated appropriate
action for the violations observed from the above units. List of 12 non
complying unit has been received from Punjab Pollution Control Board.
It was found that 3 nos. of their units were closed out of which one has
permanently shifted. Another dying unit, M/s. Ishaan Enterprises,
Industrial Area-A was found discharging untreated effluent into MC

sewer line and it was intimated to Punjab Pollution Control Board vide

A,
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letter n0.305/XEN/B dated 28-07-2023 & its sewer connection was
disconnected by MCL on dated 28-07-2023.

As alast opportunity complying units sampling of remaining 8 no. units
was done on dated 31-07-2023 and samples have been sent to PBTT for
their report. Report is annexed at 'A'. Notice to non-complying units for
15 days for disconnecting their sewer connection from Municipal
Corporation sewer is being given for first time.

Further on the directions of Chairman, PPCB notice to 33 scattered
dyeing units have been delivered to get their sewer connections
disconnected from the sewer system of Municipal Corporation
Ludhiana the list of these units annexed at 'B'. No reply has been
received so far from the non-complying units. Now final notice of three
weeks for disconnection is being given to these units.

That the Government of Punjab, Department of Science, Technologies
and Environmentvide letter no. 1594066/1 dated 10.10.2019 has issued
directions U/s 5 of Environment Protection Act, 1986 to the Municipal
Corporation, Ludhiana to disconnect the connection of Industries from
Municipal sewer once connection to CETP conveyance system is
achieved. Tn compliance with the directions received from Punjab
Pollution Control Board, the Municipal Corporation, Ludhiana vide its
letter no. 66-PS/D dated 03.05.2023 has confirmed that sewer
connections of the member units of dyeing CETPs have been
disconnected from Municipal sewer (Annexure- 'C').

That the contents of this corresponding paragraph have already been
replied in point iii. Hence, are not being repeated herein for the sake of
brevity.

It is submitted that as per reports from PPCB, all the CETPs are

g\
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discharging the treated effluents into Buddha Nallah leading to River
Sutle;.

4. Ttis submitted that MCL is taking all measures to prevent the flow of untreated
discharge of industries into the sewer or the Budha Dariya. Further, joint
committees have been constituted vide order no. 130/PS dated 06-01-2023
with representative of MCL, PWSSB & PPCB to check & take action against

any defaulting units. MCL on its own as well as jointly with other authoritics

is taking non-compliant dying units, including but not limited to disconnection

of their sewer connection.

5 1t is submitted that Municipal Corporation Ludhiana have been assisting
Punjab Pollution Control Board, in controlling surface water pollution, which
is the nodal agency to control and prevent pollution in any water body. The
Municipal corporation Ludhiana has always been diligent and is acting as per
notification/regulations by this Hon’ble Tribunal. It is also submitted that
Municipal corporation Ludhiana has always been compliant to the orders and

direction issued by Hon’ble Tribunal.
certifiee e the gthicavil $2AGPA has

pean regnover & explained to tne deoonest DEPONENT
pxecutant wno seemed Lorrectly to unaer stand

VERIFICATION e same at the ime making acove (he(e &
Verified at I/vg% “—df the_[) day of !\, 2023 that the contents of

the above reply in so far as they relate to factual position are true upon the

information derived from the official record and in so far as they relate to the
legal submissions are true upon the advice received and believed byme to be

true. Rest is by way of submissions before this Hon’ble Tribunal.

DEg:)AN}JNT

ATTESTED ASIDENTIFIED

DATE: {’)r//’%l/?
PLACE: LUDHIANA ‘
NOTARY PUBLIC, LDH

17 NOV 2023
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Punjab Bioteclii®logy Incubator

Xk'g‘:-. (Department of Science, Technology & Environment, GoP)
p b t A Component of Knowledge City, Mohali
enc
Notified State Analytical Agency Water Lab - GoP | Notified Under EPA - Gol
BIS Approved | FSSAI Empanelled | EIC Approved | APEDA Approved | PPCB Approved | Notified State W:
/ No. PBTI/ENV/310723/000347 to 000354 Dated:
TEST REPORT
Sample Registration No. 3 PBTI/ENV/310723/000347 to 000354
Sample code given by customer - As per Page 2
Issued to:- ]
Executive Engineer (0 & M) ‘
Zone-B, Municipal Corporation,
Backside Shingar Cinema, Ludhiana (Punjab)
SAMPLE PARTICULARS
Your Ref. No - Mail Message dt.28.07.2022
Date & Time of Sample Collection * AsperPage 2
Date & Time of Sample Receipt in Lab ! 31.07.2023 at 07 . 00 pm
Sample Identification No. : As perPage 2
Site of Sample Callection : As per Page 2
Name / Nature of sample . Treated Effluent
Type of Sample : Grab
Point of Sample Collection ;" Outlet
Condition of the sample on Receipt : : Intact coded sample Labels under Refrigerated & Preserved Conditions
Qty/Pkg : 6.550ml each approx. in Plaslic Cans & Glass bottles
Sampling Method : Sample drawn by PBTI ( Mr. Deergahyu) as per APHA Guidelines
Test Start Date * 01.08.2023
Test Completion Date : 14.08.2023 | 'm {
o
— .. <§ Plfee
Report for &< * Honitoring of the | | Authorized Signatory
Industry on | 25t basis For Punjab Biotechnology Incubator
J Employee Code: 16
PETL Nohall
Note: - ¥

1. The above results pertain only to the sample tested
z.mummm.dmmoremmmmemeMmmum j . .
3. The report shall not be used for adverising or any legal purpose without wrillen permission from the Chief Execulive Officer, Punjab

Incubator -
E,mycanml be re-produced, except when in full, without the written permission from the Chief Executive Officer, Punjab

?.I Perishable sLmﬁesu:nI be destroyed after tesling, olhers afler one month from the date of issue of the report, unless otherwise
agreed with the cuslomer or as required by the applicable regulations

Format No : PBTUF/7.8/02
Revision No. 00 & 25.04.2019

Page 1 of 3
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2006
ferral Lab for LMO/GMO Detection under Seeds Act 1966 | Referral Lab under Food Safety and Standards :ct .
National Referra 0 . ] =
" al Focal Point, Phase-Vll, SAS Nagar (Mohali) - 160 071, Punjab, In

e Indus;:;Lne . $91-172-5020893, 5093595, E-mail : pbti2_ﬂ05@yahoo.com
. Website : www.pbtilabs.com, [ /pbti_dst




£Jozadvq

Kioyeubis pazuoyiny

m\oo._d

8

pwr uondalag Powa 10N

pwi uopeeleg MoRg a8

J0ieqnauj ABojouysajoig qelung

SWdOI A8 8 SZIE VHdV (to0-1aW) 108 (Lo'0: 0w 108 (to'0o: 1aw) 108 {t0'0 - 7aW) 108 ybw * wnruoiyd | 2t
1202 ‘(v LEd) SZOE SI 182 59¢ g8 By nQ "o | Il
zz0z:1 285 (Ev ved) GZOE S| (s'0:7aw) 108 {50:1aw) 108 (c'0: 1aw) 108 {50:1awW) 108 yBw "spunodwo?) dqoudyd | 0l
zZzoz Bz ved) SZ0E Si (17aw) 708 Zi Zh (1:7aw) 108 ybw ' opiyaing | 6

(2] 6102 ‘¥Z9L1 SI 4 Zl 21 Bt oqey uondiospy wnipds | B
i g 005F YHdY (saw) 198 (saw) 108 9 (s3aw) 108 uaboniy [euowwy | L
W 120Z:(6E Vud) SZOE SI gl 91 bl £l ase R0 | 9
£zoz: (91 bed) GZOE SI 9201 129 8E8 Z69 /B “spyos pasjossig eoL | S
zzoz: (L1 ved) SZ0E Si 565 v T} 6€ yOW “spyos papuadsng €101 | ¥
9002: (85 Led) GZOE S| 809 got ot Bol Bw “prewaq uablxp pway) |
£20Z: (v URd) GZOE S| ELb 18 L} Sz bw™e/zetgoa | ¢
zz0z:(1 4 ued) SZoe S £28 8L 5¥'8 £8'6 aszieHd | I
sHnsdy Jejawesed N

15

eUEigP (20 ¥ By
Eusnpu) ‘Auo?) opxey BUBIPT y-Bay euBIpAT 'Y EANY BUSIPT] ‘BASY BUISTPU T
._._.ﬂwu& Waﬁ:ﬁ& EUisApY] ‘SECZ SOOM NG | feuisnpu) ‘¢ sankg ogqumos reuoeN | - Loe 4 Busdg vewr ieyg uona3{|0) dwes jo SUS
v 6w
wdQl:Z) Weps: il wepe: Ll we o .
= HEHM o B EZL01E ©EZL01E 12622018 sz l01e gl o
1183Y}129dS | pIEpUEIS pO/ECL01E£118d £0/€ZL0LENLEd C0/EZL0LENLEd VVEZIDLENLE (3°0'9 ‘g "v) "oN uoneaynuap) sjdwes
0SEQ00 6¥£000 gv£000 L¥E000
REZM AN 154 RLLOMCIANANLEY [EZLOLEIANINLEd [EZLO0LEIANINLEd e
snpu| Jsnpuj jo
joaieb Anug | ajeB ujew jo juol uj Ansnpu jo ajeB ujew Jean | Ansnpul jo Juoyj uj swoisna Aq uanB apo3 ajdues
sjinsay 1591




£ Jo g advg

=

I wogaaiaq poyla 1an

Wy uoRajag mojeg a8

Jojeqnau| ABojouysejoig qelund

SWdOI AE B SZIE YHJY (10'0: 70w 108 oo:low o8 | loo-Jaw1as | (100:7awW) a8 VB "wnrwony) | 71
1202 ‘(v Wed) SZOE Si ¥a Zrl | G'6E | 82l No “inoe) | it
22021995 (Eyed) SZOES| | (S70:7QW) ON (50701 ON | [§0:1QW/aN | 50:70W aON vbw %:E_uﬁuuﬁﬁﬁ 0
Z20Z (62 ved) SZOE S (1:7aw) 108 (70w 08 d (17aw) 108 ] vl Ow “epiyding | 6
6L0Z ‘#2911 Sl £6 69h [ = B [ 'y oney §&EE wnipos | 8
~ 8 005¥ YHdY (§10w) 108 (saw) 108 | Glawas | 's7aw! 108 uaBoaiN Eowouny | £
L Z0Z:(6¢ ved) SZOE S| (1:3aw) 108 (170w 108 - awinae L . 0seaD R0 | 9
£20Z: (81 Led) GZOE SI 1591 95LZ 08zl ¥201 V0w 'spios panossigEloL | S
Z202: (41 wed) GZOE S| 14 B rr 0z _ 9¢ i "sprog papuadsns oL | v
9002 (85 Wed) SZOE SI ¥zl 851 801 | 081 yBw ‘puewaq uadixg EoWAY) | €
£20Z: (v+ LEd) GZOE SI ¥l (4} (4} ] 05 Bugzecoos | ¢
Zzoz:(} ) wed) 5ZOE SI LE'ZL e | S0'8 | Syl nsziend | L
sjinsay Jappwesed H

eueRpT] CUEIPM] ToRY FLASTRU)
eueIupT] '6/¥00} , : PURIYENT ‘JNOU) BRALES . :
veey mepeyQ un Sk | . Auop)) ey ‘L0212 uopa3(ie] 9jdwes jo s
SwoM Bupahg ARRS | o gy Buds e s | 0 " ,E.EE!E.EES | ipocg'sesudmng ey
pamol|o4 Poyial / wdoz: $0 wd oy - €0 00° 10 wdpz: 2
12 2201 i# €2 20'1€ 2 €2 20'1€ 12 €208 SRR S J0 VLY T
uoReayIIIdS | PIRPURIS | gayez/0LE/ILEd L0/£ZL04E/1L8d 90/£2204€/1L8d SO/E2L0LE/118d (3'0"2 '8 'V) "ON uogedyuap) ajduies
¥SE000 £S£000 Z5£000 LSE000 .
FZOICININES | AZIOLANAILEd | ECLONEANGIGA | RZUOEANGILSd S
2326 ujow Jeau 210js |lem Liepunoq
i ou|| Jamas waig t:.._n [PUS QLI WO | \psigys seau japn0 413 | JEAU URIP 1IN0 41T Souiopsna A warl 9903 g
sjnsay jsal




1075

ANNEXURE - 'B'

List of Dyeing Units:-

15
16
17

18
19

20
21
22

M/s B.K. Wools, 236/5, Gupta Road, Industrial Area-A, Ldh.

M/s Capital Dyeing Co., 176, Industrial Area-A, Ldh.

M/s Dheer Processors & Traders, 123, Industrial Area-A, Ldh.

M/s Golu Internation, 14-A, Industrial Area-A, Ldh.

M/s Madan Dyeing & finishing Factory,J-1, Textile colony, Industrial Area-
A, Ldh.

M/s Om Processors Pvt. Ltd., K-3, Textile Colony, Industrial Area-A, Ldh.
M/s Pritam Scientific Dyers, 16-A, Industrial Area-A Ext., Ldh.

M/s Rajneesh Dyeing House, 16-B, Industrial Area-A, Ldh.

M/s Sewak Scientific Dyers,131/1, Industrial Area-A, Ldh.

M/s Sunshine Dyeing Pvt. Ltd., 261, Industrial Area-A, Ldh.

M/s Swsastik Scientific Dyers, D-4, Textile Colony, Industrial Area-A, Ldh.
M/s Adhi Enterprises, XXIII-2120/1, Textile Colony, Industrial Area-A, Ldh.
M/s Bharat Jiwan Dyeing, 42, Industrial Area-A, Ldh.

M/s Jamna Dyeing & finishing Mills, 2480, Industrial Area-A, Link Road, Opp.
Aman Dharam Kanda, Ldh.

M/s Oriental Knitfabs pvt. Itd., 278, Industrial Area-A, Ldh.

M/s Punjabi Dyeing, 367, Industrial Area-A, Ldh.

M/s R.P, Processors, 848/11, Industrial Area-A, Ldh.

M/s Rampal Scientific Dyers,216, Industrial Area-A, Ldh.
M/s National Scientific Dyers,37-A, Industrial Area-A, Ldh.

M/s K.K.K. Mills, B-40, Ph-V, Focal Point, Ldh.

M/s Sagar Apparels, B-30,2586/97, Baba Gajja Jain Colony, Moti Nagar, Ldh.
M/s J.S. Jain Dyeing Factory,26/6/2, Baba Gajja Jain Colony, Near Moti Nagar,
Ldh.

M/s H.C. Dyeing Works, B-30,3595-96, Baba Deep Singh Nagar, Opp. Truck
Union, By Pass Road, Moti Nagar, Ldh.

M/s Awon Printers Street No. 3, Baba Gajja Jain Colony, Near Moti Nagar,
Ldh.

M/s Udhera Mechanical Works (Card Board Units), C-66 Focal Point, Ph-3,
Ldh.
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M/s United Breweries Ltd. C-60 Focal Point Areas, Ldh.

M/s B.S Dyers, Plot No. 7. friends Industrial Estate, Opp. Aarti Steel Ldh.

M/s Ganesh Dyeing Mills 533, G.T Road Opposite Dhandari Railway Station
Ludhiana.

M/s Sharman Woolen Mills Pvt. Ltd VPO Jugiana G.T Road Ludhiana.

M/s Ishan Enterprises, 887 Industriel Area-A, Ludhiana.

M/s Nataraj Scientific Dyers Opp. Aman Dharam Kanda Link Road Industriel
Area-A, Ludhiana.

M/s Perfact Dyeing & Finishing Industries 97-C, Industriel Area-A, Ludhiana.
M/s Azeez Fabrics Pvt. Ltd (Previously M/s Gulab Industries Pvt. Ltd), Plot
No-251, Industries Area- A, Ludhiana.
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